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ClVIL APPEAL NO. 5920 CF 1998@@
6600000006606000006606000000600:

Mool chand Bakhru and Anr. ... Appellant (s)

Vs.
Rohan and Os.

( Wth office report )
Wth

Respondent (s)

C. A No. 2706/91 ( Wth office report )@@

60006060060006000
C. A. No. 1349/91@@
6060060060600600;

R

( Wth appln. for substitution and c/delay and office report )
C. A No. 1350/91 ( Wth office report )@@

66600000060 6606000:

C. A No. 3304/93 ( Wth office report )@@

[6060060060600600

Date: 17-01-2002 Thi s/ These natter(s) was/were called
on for hearing today.

CORAM :

HON BLE MR, JUSTI CE V. N. KHARE
HON BLE MR, JUSTI CE ASHOK BHAN

For appellant (s)
in CA 5920/98

in CA 2706/ 91

in CA 1349/91

in CA 1350/91

in CA 3304/93 & res.
in CA 1350/91

For Lrs.of Appl.No.2

For respondent (s)
in CA 5920/ 98

in CA 2706/91

in CA 1349-50/91 &

I n- person

VN Ganpul e, Sr. Adv.
SK Agni hotri, Adv.

KL Taneja, Adv.

VN Ganpul e, Sr. Adv.
H Wahi, Adv.

R. Sunder avar dhan, Sr. Adv.
SM Jadhav, Adv.
Sunil Kr. Vernmm, Adv.
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KL Janjani, Adv.

Nar endra M Sharnma, Adv.
RK Sanghi, Adv.
for M. RP Singh, Adv.

==

Sanj ay K. Visen, Adv.
Manoj K. M shra, Adv. for
AS Bhasne, Adv.

SS=
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CA 3304/ 93 M. SV Deshpande, Adv.

contd....2/-

-2
UPON hearing counsel, the Court nade the follow ng
ORDER
L....... I T....... T....... T....... T....... T....... J

I.A No.10 in CA 1349/1991 is all owed.

Appel | ant-i n-person appearing in CA 5920/ 98
started his argunments at 2.30 p.m and had not concl uded
till 4.00 p.m when the Court rose for the day. The
matters renmai n part-heard.

(Neel am Kawat r a) (S. Krishnan)
Court Master Court Master



